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(b) JIow maDy w8iODl were suppli-
ed to tMm; and 

(C) how many could Dot be loaded 
b7 Coal India Limi1ecJ in time? 

THI nlJNISTER OJ' STATE IN 
TO IIINISTRY 01' BAlLWAYS 
(SHBI C. K. JAFFBR SHAIR1EF): 
(a) to (c). The Railways maintain a 
consolidated ftJUre 01 indents placed 
b;r ~t coal campen .. UDder Coal 
laelia Ltd. u also .. Coal ._erl-
ud 9teel Plants (for loading outward 
ceke). This fiture of indents has a 
repetitive element in it. On an ave-
raae, durinc the year 1979, indents tor 
1"18 ~n& were placed per day, 
IMi were supplied but 1228 were de-
tained ~ the CoUieriee/Washeries 
beyond tbe Donnal pee time making 
it dlftIealt to supplY more wagons. 
Theae bures exclude indents of 1m-
~rted coking coal and indents from 
the stDpreni collieries which are not 
a part of Coal India Ltd. 

Coakal .".nce to Sta_ tor re-
........... tioa 01 Boaded Latioar 

1324. SHRI RASA BEHAR! BEBB-
IRA: Will the Minister of LABOUB 
be pleased to state whether any central 
llUlSistance has been provided to the 
State. in order to expedite the procell 
of r.elbabilitation of bonded labour? 

'tHE MINISTER OF TOURISM AND 
CIVIL AVIATION AND LABOUR 
(SHRI J. B. PATNAIK): To supple-
ment the efforts for rehabilitation of 
freed bonded labourers in States, • 
Centrally sponsored Scheme ~ been 
in operation since 1978-'19, financed 
by 50 per cent matchJDg Central 
grants released to the States concern-
ed. 12,302 tanner bonded laboure1'l 
have 80 far benefited under thI8 
scheme. 

State-wise details are given in t)ae 
attached statement. 
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